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8kl Surendranath Dwivedy: The
delimitation of constituencies took
place after 19062, May I know, when
these constituencies were demarcal-
ed, whether the delimitation was con-
fined to the administrative control of
the areas in respective States or not
and how it was that they remained
in both the States?

Bhrl Govinda Menon: These are
tribal willages and the boundaries
are, probably, not well marked, and
I cannot now say how the error
crept into the electoral rolls in both
the States.

Bhri Shivajirao S. Deshmukh: If
the votes cast by the so-called tribal
villagers are invalidated on the
ground that they were cast in both
the States, may I know what will
happen to the elections in respect of
thesa constituencies, if these elec-
tions are challenged, and what steps
do Government propose to take to
regularise these elections?

Bhri D. B. Chavan: In case the
election is challenged and if the
election is likely to be materially
affected, then that will affect the
elections. ..

Shri Govinda Menon: Suppose In
one of the constituencies, say, in
Orissa, there is an election petition.
then the votes cast by these persons
will have to be struck off and it
becomes the duty of the election
court to determine the party or the
person to whom certain voters voted
and 1t is for that purpose that the
making is made 1n the electoral rolis

Shri Chengalraya ‘Naldu: Is it a
fact that the villagers under dispute
are Telugu-speaking people and, if
so, why should there be any dispute®

Me., Speaker: This is

about the
elections, not about the

language

#hri Govinda Menon: There are
Telugu-speaking people in Orissa
and Oriya-speaking people in Andhra
Pradash.
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Shri Annasahib Shinde: May I
submit that Q. 235 has been tranafer-
Ted to the Home Ministry? So, it
cannot be taken up with this,

Will the Minister of Food and Agrd-
culture be pleased to state:

(a) the up-to-date progress of Work
of the Committee appointed by Gov-
ernment to go into the question of
imposing & ban on cow-slaughter
the country; and

(b) when the said Committee is
likely to submit its report?

The Deputy Minister in the
Ministry of Food, Agriculiure, Com-
munity Development and Coopera-
tion (Shri D. Ering): (a) The Com-
mittee to go into the question of
imposing a ban on cow-slaughter has
not yet been formed Government
are seized of the urgency of the mat-
ter, State Governments are being
consulted and it shall be possible to
s¢' up the Committee this month.

(b) Does not arise,

Shri C. C. Desai: Will the Manister
be pleased to state what correspon-
dence or conversation took place
between the Prime Minister or her
emissary and Jagadguru Shankar-
acharya which led to the termina-
tion of the fast and to what extent
has that assurance or undertaking
been given effect to and, if not, why
was it done during the elections?
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The Minigter of Food and Agrioul-
tare (8hri Jagiivan Ram): In terms
of the statement of Sth January and
the communication of ist February
to the Goraksha Maha-Abhiyan Sa-
mity, a high level Committee was to
be set up to go into the question and
in pursuance of that, it 13 proposed
to set up that Committee.

Shri C. C. Desai: Is the Govern-
ment aware of the fact that Jagad-
guru Shankaracharya feels that he
hag been let down, cheated and de-
frauded”

Shrl Jagjivan Ram: I do not think
that there has been any going back
upon what the Commitments arc
under that statement and the com-
munication sent to the Goraksha
Maha-Abhiyan Samitl
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Shri P. K Deo: By which date will
the Commuttee begin functioning?

ghri Jagiivan Ram: Within =x
months from the setting up of the
Committee.

ghri R, Barua: Msy I know whe-
ther the proposed Committee, gpart
from going into the po'itles of the
question, will also £o into the econo-
mics of the question?

Shri Jagjivan Ram:
go into that question.
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Suort NOTICE QUESTION

Bombay Steam Navigation Boat
Service

+
B.N.Q. 5. Bhrimatl Sharda
Mukerjee:
Bbri P, Venkatasubbaiah:

Will the Minister of Transport and
Shipping be pleased to state:

(a) whether it is a fact that the
Bombay Bteam Navigation boat ser-
vice on the Batnagiri Coast has been
closed;

(b) if so, the reluctant unemploy-
ment caused thereby;

(c) whether it is also a fact that
passenger fares on this line has risen
by 20 per cent; and

(d) if so, the action taken in the
matter?

The Minister of Transport and
Shipping (Dr. V. K, R. V. E20): (2)
Yes Bir,

{b) Out of a total of 139 persons
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affected, notices of retrenchinent Navy
been given to 56 persons at Bombuy
Docks and various offices of the
Company on the Konksn Coast. &
boat khalasies have bheen retrenched
on payment of compensation.

(c) No.

(d) Does not arise.

Shrimati Bharda Mukerjee: In view
of the fact that this is an economi-
cally backward area and very littie
employment opportunmities are avail-
ab'e, may I know whether Govers-
ment will absorb these unemployed
people in the Shipping Corporation
of India?

Dr. V. K. R. V. Boo: I shall Jook
into that question.

Shrimati Sharda Mukerjee: In view
of the fact that there have been seve-
ral notices in the press regarding the
rise in fares, will Government give
us an assurance that there will be no
rise in fares?

Dr. V. K. B. V. Rao: The questiom
of rise in fares has been referred to
a committee which has been appoint-
ed by Government on a request from
the shipping company concerned for
such rise. This committee iz expec-
ted to submit its report by the 2ist
April. After the report has been
received and Government have con-
sidered the report, they will be mble
to take a decision on the question
raised by the hon. Member.
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Shri Datiatraya Eante: With
reference to part (a) of the question,
may I know whether Government
have enquired iato the reasons why
the Bombay Steam Nevigation Co.
have discontinued their service?

Dr. V. K R. V. Rao: The question
raised by the hon. Member involves
8 long historv. The Rombay Stesm
Nevigation Co. whose shipg ware @





